
21.12.2017                       J-1     PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO. 11 
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2:15 P.M.

1. W.P.(C)8608/2015 PANKAJ KUMAR RAJ VIVEK SOOD, PRATEEK TEWARI
VS POWER GRID CORPORATION SOMESH CHANDRA JHA 
OF INDIA LTD & ORS

COURT NO.16  
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 10:30 A.M.

1. W.P.(C) 8218/2015 RAM SAMUJH VERMA S.S.ALI
VS M/S ABBEY & SONS IQBAL ASHRAF RAHMANI

HIGH COURT OF DELHI                            
20TH DECEMBER,2017                              REGISTRAR (LISTING)

/////////



21.12.2017                           FOR PRONOUNCEMENT OF JUDGMENT(ORIGINAL JURISDICTION)

         COURT NO. 19   (OS – D)

                      HON'BLE MR. JUSTICE YOGESH KHANNA

      AT 10.30 A.M.

22. O.M.P. 271/2010           UOI                         VIVEKANAND MISHRA, VIPUL 

                              Vs. AMAR CONSTRUCTIONS       AGRAWAL, K.P. SINGH, VARUN

 PANDEY, ANUJ AGARWAL,GAURAV          

KHANNA,S.K.CHANDWANI,VIKAS   

                                                           CHANDEL                      

******

COURT NO.  20  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

     AT 10.30 A.M.

17. O.M.P. (COMM) 164/2017    AIRPORTS AUTHORITY OF INDIA  K.K.RAI, DIGVIJAY RAI, CHETNA 
                              Vs. SIKKA ASSOCIATES         RAI, ANSHUL RAI, PULKIT TYAGI

ARUN KATHPALIA, ANGAD MEHTA
SAMAKSH GOYAL                       

18. O.M.P. (COMM) 404/2017    JAYASWAL NECO INDUSTRIES LTD SIDHARTH LUTHRA, SACHIN DATTA 
    I.A. 13518/2017           Vs. GOYAL MG GASES PVT LTD   DEVASHISH BHARUKA, RAVI BHARUKA

PARAG TRIPATHI, SIMRAN MEHTA
MISHIKA BAJPAI, JYOTI SAGAR 

19. O.M.P. (COMM) 427/2017    WISHWA MITTAR BAJAJ AND      RAGHAVEDRA MOHAN BAJAJ, SHREYAS     
                              SONS(CONSTRUCTIONS) PVT LTD.  MEHROTRA                             
                              Vs. BPTP LTD                                              
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